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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

0.A, 713/92. Dt.of Decision : 2-9-94,

Mr., A,5, Babu e« Applicant,

s
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1. The Chief of Rir StaPp
(reps xx Union of India)}
Vayu Bhavan, New Delhi=-110 011,

2.Air 0fficer Commanding=in-chisaf,
Hq. Training Cammand,
IAF, Bangalore-560 006.

J. The Commandant,

Air Force Academy, : )
Hydsrabad -~ 500 043. .+ Respondents.

Counsal for the Applicant : Mr. C.Suryanarayana

Counsel for ths Respondents : Mr., #.V.Raghava Reddy,
Addl.CGSC.

CORAM: -

THE HON'BLE SHRI JUSTICE V.NEELADRI RAQ : VICE CHAIRMAN

THE HON'BLE SHRI A.8. GORTHI : MEMBER (ADMN,)
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0.A.ND.713/92,

JUDGMENT Dt: 2,9.,94

(AS PER HON'BLE SHRT JUSTICE V,NEELADRI RAQ, VICE CHAIRMANi

This OA was filed praying for quashing the
impunged letter No.AFA/8013/3/BC, dated 27.1.1992 of
R-3 by holding that the respondents are bound‘torfix
the seniority of Stenqgraphers Grade-IT on the basis
ozzgehgth of service and gonsequently the applicant
is entitled to promqtion as Steno Grade-I with effeéf'
from 6.3.1988, the date on whzich he completed five )
years of regular service as Steno Grade-l1I or atleast

from
from 9.6,1989, the date fem which the applicant’'s

juniorswere given ret;oépec@ive promotion as Steno
Gradeflfand that the applicant is entitled for promo-

tion as Senior PA with effect from 6,3.1990, the date

on which:he completed ? gears of regular service as -
Steno‘Grade-II or atleast with effect from 12.8.1991,

the date 6r9m which_his Juniors were promoted as

Senior PAs and for m consequential benefits‘including
backﬁwages and seniority both as Steno Grade-I

and as Senior PA {Group 'B' Gazetted).

2, Reply was filed for the rééponﬁents.

3. Shri N.V.Raghava Reddy, learned standing
counsel for the respondents submitted that the
applicant was promoted as Steno Grade-I with effect

) 4

contd.. ..



LI ) 3 L g

from 1.4,1992, Shri N.R,Srimivasan representing
Shri C,Suryanarayana, Agvocate for the applicant
herein submitted that the applicant is not

pressing this OA,

4, Accordingly, this OA 1s dismissed,

No costsJ
W (V.NEELADRI RAQ)
MEMBER (ADMN, ) VICE CHAIRMAN

DATED: 2nd Stg;emberf 1994,
Open court dictation.
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ven _ | puty ieglstrar(
1 The Chief of Air Staff, Union of India,
. Vayu Bhavan, NewDelhi-11.

2. Air Officer Commanding~in-Chief,
HQ, Training Command, IAF, Bangaloze—s

3. The Commandant, Air Force Acadenmy,. yr
Hyderabad-43.

4. pne copy to Mr,C,Suryanarayana, Advocate, CAT.Hyd,

5. One copy to Mr. N.V,Raghava Reddy, Addl.CGSC. CAT.Hyd.
6. One copy to Library, CAT.Hyd.
7. One sparecopy.
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M.A.No./R.A/C.A.No,

. in
0.A.No. "H'T’b,&])__«
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Admitted and Interim directions Vb ‘

Issued. I ﬁy
v . &2

Aliow d. : ‘\

b

Disposkd of with directioné.
' S t&smissed i
H o _ : , \-BIEEIEEEEJé withdrawn

. ' i\ Dismissed r Default,
' Orderr d/B¢ jected

No order as to costs.v /
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